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to prom ote the integrated and coordinated  

developm ent of electronics in India and 

advise on connected matters. A further re­

view as m ade of the developm ents since 

then and it w as felt that the Com m ission had 

a m p '/ perform ed the role assigned to it and  

now it w as possible for the G overnm ent, 

industry and R &D institutions to carry on 

these tasks and therefore the Commission  

w as wound up.

S .T .D . T e le p h o n e  S e rv ice  for B an ih a l 

(J& K )

8 10  S H R I M O H D . A Y U B  K H A N  

(Udham pur) W illthe  M inisterof C O M M U N I­

C A T IO N S  be pleased to state:

(a) w hether Governm ent propose to 

provide S T .D . facility for Banihal, and

(b) if so, when?

T H E  M IN IS T E R  O F  S TA TE  O F  TH E  

M IN IS T R Y  O F  C O M M U N IC A T IO N S  (S H R I 

G IR ID H A R  G O M A N G O ) (a) No, Sir

(b) Does not arise

H elp  to  Z im b a b w e  in the  M atte r o f  

T e le c o m m u n ic a tio n s

811 S H R IM A T I JA Y A N TI PATNAIK  

Will the M in isterof C O M M U N IC A T IO N S  be 

pleased to state.

(a) whether Governm ent of Zim babw e  

had sought the help of his Ministry in the

m atter of Telecom m unications;

(b) if so, w hether G overnm ent have a  

proposal to help Zimbabwe in that matter; 

and

(c) if so, the details of the help proposed  

to be extended by his Ministry to Z im babw e?

T H E  M IN IS T E R  O F  S T A T E  O F  T H E  

M IN IS T R Y  O F  C O M M U N IC A T IO N S  (S H R I 

G IR ID H A R  G O M A N G O ): (a) and (b). Y es, 

Sir.

(c) T he  proposal to extend help in the  

areas of training and external plant have  

been sent to the G overnm ent of Z im babw e  

for their consideration.

A tro c itie s  on  S c h ed u le d  C a s te s / 
S c h ed u le d  T rib e s

812  S H R I P U R N A  C H A N D R A  MALIK* 

Will the Minister of W E L F A R E  be pleased to 

state the total number of incidents of atroci­

ties committed on the Scheduled Castes  

and Scheduled Tribes involving murder and 

rape separately, State-w ise during the last 

six months, upto June, 1989?

TH E  M IN IS T E R  O F  S T A T E  O F  T H E  

M IN IS T R Y O F  W E L F A R E  (D R . R A JE N D R A  

K U M A R I BAJPAI): Information to the extent 

available is given below in the two S ta te ­

ments (Statem ent-I for Scheduled C astes  

and Statem ent-ll for Scheduled Tribes) In­

formation upto June, 1989 is being collected  

and will be laid on the Table of the House.




